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XS ATATAIT T L AT |Y TarHt it & 9 T 6 J@q gaav

FT.3MT. 824(37).— (FTE) ATTIH, 1989 (e FT7 I ATA I o & H HI(H) sl T
20T & IT-TT (1) T T&T RRAT HT TIRT Fd gU, g TLHIT, TH a1d F A 31 & d18 1o qras(ih
Sz & forw, e, e wfer fawr 2=t o sra=T # o @ g, aweax Réoew i g7 A =
STAH (TUATH) - Hiwrgae (H1w=s) F S @l 748/5-7 9= ATEIF TALT AT THUA-426 Fl 58 FA
F T2 U < fos1 =61 Amtor, zoe g U i w1 srfemrger e % o1 3378 it =90 F#aT 2|
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&t & srafer & iy, S afa==w g 20 3 7 IT-aIT (1) F T8 SULRE 3297 & (o UHT i +
AT I AT 35T T T 2
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TF AT forfed =9 & T Wiy qew ey i stftuge (fueaw) It e
Hew fgaTt, Sargaw o, Swm (Fuaw) - sawgaw (Hreas) F §= @ 748/5-7 9= aWeEg®
TAHT F9X THU-426 T 93 FIA & 9o A g A {31  F[uior & o areeax Rdisw fi geg w7
& ATH BT, 3T 38 A& T FA i T T I hdl H U a6 1 T g %
AT, AT AT AT & F AT FIGAT AT F ATLAH & &7 U= qelt safri w1 g+ % 978 i U= omr
FT ST A & 9%, TT< Al gl, TAH TTIAFRTE AT FIT AT THA T SATTIAT 0l TR AT AT THTT
T qHAT B

I et v amer 2057 Y STLTT (2) F dgd Ty AR g1 AT =y wre off ey
ST T 28 STTAR=AT 3 Sfavtd I ATt S T ST 3T 377 faaeor Iuersy § 3T Togah i< qeI
ITTSERTET 3 UL FIATAT H SHAT M7 T Tohed Bl

AEAT

eI RS H J&F AT I SH (JUATH) - awrgad (H1w=s) & S fOHT 748/5-7 9 AEaIH
TAHT G&AT TATA-426 FT 95 FLA & gaot U AgL a1 &1 [{utor fForw Yo afzser  forw gw=mmsi
& FTY AT AT AT 6 SATAAZT ol ST ATAT SH 7 Flere f@awom|

|k e s | o R T e e T R S S L2 S A

w.E T T ATH IR 1;::2{ @?raj? & mﬁ T A

T | () e
1 FIewaaE™er | 30000001 | 280/115 20.46 | 0.02 qar fasfr
2 | FEmEEeETer | 20000002 | 283/111,112 750 |0.07 qar fasfr
3 | WEEAEMTET | 20000002 | 283/111,112 | 7.50 | 0.005 Gl fasfr
4 | HTEEATENET | 20000002 | 283/111,112 |  7.50 | 0.03 Gl fasft
5 | FEHEAEM | 20000002 | 283/111,112 |  7.50 | 0.015 Gl fsft
6 | FIEWATEUT | 20000002 | 283/111,112 |  7.50 | 0.015 Gl fsft
7 | FEHEEETET | 20000002 | 283/111,112 |  7.50 | 0.015 Gl fasft
g | FEHAETT | 20000002 | 283/111,112 | 7.50 | 0.055 Gl fsft
9 | WEHEAEMT | 20000002 | 283/111,112 |  7.50 | 0.04 Gl fsft
10 | HTEHEETET | 20000002 | 283/111,112 |  7.50 | 0.02 Gl fsft
11 | HTEHEETET | 20000002 | 283/111,112 |  7.50 | 0.03 Gl fsft
12 | HTEESETIET | 20000002 | 283/111,112 |  7.50 | 0.04 Gl fasft
13 | HEHESETET | 20000002 | 283/111,112 |  7.50 | 0.035 T fasft

I 0.39

.9 UEEIGIE] CIGIEERS ;!;‘:r;_{ @faj? e mﬁ i a

N | () e
01 FOTIH - 70-1 0.64 |0.02 et fasfr
02 FETLH 605 | 70-1 0.64 |0.025 e fasfr
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03 FETTH 285 | 70-1 0.64 |0.045 L fasft
04 FETTH - 70-6 134 |0.14 e fasfr
05 FETTH - 70-7 049 |0.03 e fasfr
06 FOTIH - 70-7 049 |0.03 e fasfr
07 FETLH - 70-8 0.32 |0.05 e fasfr
08 FETLH 349 | 70-9 0.32 |0.05 e fasfr
09 FOTIH 493 | 70-9 0.32 |0.02 e fasfr
10 FOTIH - 66-1B 1.70 | 0.04 e fasfr
11 FETH 439 | 66-1B 170 |0.07 e BEl
12 FOTTH 439 | 66-2B 048 |0.09 Ui fasft
13 FETH 267 | 66-3B 045 |0.04 Ui fasft
14 FETH - 66-8B 0.17 | 0.005 et it
15 FOTIH 138 | 76-13A 047 |0.10 et BEl
16 FOTIH - 76-14A1 0.74 | 0.055 et BEl
17 FOTIH - 76-14A1 0.74 | 0.045 et BEl
18 FOTIH 202 | 76-15A 0.17 |0.07 et BEl
19 FOTIH - 118-4B 363 |0.03 et BEl
I 0.955

[®T. . ECOR/Dy.CE/GSU/WAT/ML-426/ROBs/20A]
AT FH GTHA, A ot a (FHIT -9)

MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 14th February, 2025
Notice under Section 20A of the Railways Act-,1989

S.0. 824(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways (Amendment)
Act, 1989 (herein after referred as the said Act.), the Central Government, after being satisfied that for the public
purpose, the Land, brief description of which is given in the schedule annexed here to is required for the execution of
Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of manned LC No ML-
426 at Km 748/5-7 between Urlam (ULM) - Srikakulam (CHE) on Main Line of Waltair Division” hereby declares
its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority namely Competent Authority Land Acquisition
(CALA) i.e. The Revenue Divisional officer, Srikakulam District for Construction of Road Over Bridge in lieu of
closing of manned LC No ML-426 at Km 748/5-7 between Urlam (ULM) - Srikakulam (CHE) on Main Line of
Waltair Division” in writing, and shall set out grounds thereof and competent authority shall give the objector an
opportunity of being head, either in person or through a legal practitioner and may after hearing all such objections and
after making such further inquiry if any as the competent authority thinks necessary by order either allow or disallow
the objections.
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Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land attached here with to be acquired with or without structures for Special Railway Project
namely “Construction of Road Over Bridge in lieu of closing of manned LC No ML-426 at Km 748/5-7 between
Urlam (ULM) - Srikakulam (CHE) on Main Line of Waltair Division”

Name of the District & State : Srikakulam & Andhra Pradesh

Sl Name of the Khasra/ Total area Acquired Kisam of | Type of
No. Village Khata No Plot No. (in Acres) _area land Land
(in Acre)
1 | Kasimvalasapeta 30000001 280/115 20.46 0.02 Dry Private
2 | Kasimvalasapeta 20000002 283/111,112 7.50 0.07 Dry Private
3 | Kasimvalasapeta 20000002 283/111,112 7.50 0.005 Dry Private
4 | Kasimvalasapeta 20000002 283/111,112 7.50 0.03 Dry Private
5 | Kasimvalasapeta 20000002 283/111,112 7.50 0.015 Dry Private
6 | Kasimvalasapeta 20000002 283/111,112 7.50 0.015 Dry Private
7 | Kasimvalasapeta 20000002 283/111,112 7.50 0.015 Dry Private
8 | Kasimvalasapeta 20000002 283/111,112 7.50 0.055 Dry Private
9 | Kasimvalasapeta 20000002 283/111,112 7.50 0.04 Dry Private
10 | Kasimvalasapeta 20000002 283/111,112 7.50 0.02 Dry Private
11 | Kasimvalasapeta 20000002 283/111,112 7.50 0.03 Dry Private
12 | Kasimvalasapeta 20000002 283/111,112 7.50 0.04 Dry Private
13 | Kasimvalasapeta 20000002 283/111,112 7.50 0.035 Dry Private
Total 0.39
Acquired .
Sl Name of the Khata No Khasra/ T_otal area area Kisam of | Type of
No Village Plot No. (in Acres) (in Acre) land Land
01 Krishnapuram - 70-1 0.64 0.02 Wet Private
02 Krishnapuram 605 70-1 0.64 0.025 Wet Private
03 Krishnapuram 285 70-1 0.64 0.045 Wet Private
04 Krishnapuram - 70-6 1.34 0.14 Wet Private
05 Krishnapuram - 70-7 0.49 0.03 Wet Private
06 Krishnapuram - 70-7 0.49 0.03 Wet Private
07 Krishnapuram - 70-8 0.32 0.05 Wet Private
08 Krishnapuram 349 70-9 0.32 0.05 Wet Private
09 Krishnapuram 493 70-9 0.32 0.02 Wet Private
10 Krishnapuram - 66-1B 1.70 0.04 Wet Private
11 Krishnapuram 439 66-1B 1.70 0.07 Wet Private
12 Krishnapuram 439 66-2B 0.48 0.09 Wet Private
13 Krishnapuram 267 66-3B 0.45 0.04 Wet Private
14 Krishnapuram - 66-8B 0.17 0.005 Wet Private
15 Krishnapuram 138 76-13A 0.47 0.10 Wet Private
16 Krishnapuram - 76-14A1 0.74 0.055 Wet Private
17 Krishnapuram - 76-14A1 0.74 0.045 Wet Private
18 Krishnapuram 202 76-15A 0.17 0.07 Wet Private
19 Krishnapuram - 118-4B 3.63 0.03 Wet Private
Total 0.955

[F. No. ECoR/Dy.CE/GSU/WAT/ML-426/ROBs/20A]
AJAYA KUMAR SAMAL, Chief Engineer (Con-I)
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